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Preamble

Short title,
extent and
commencement

Amendment of
section 3

Amendment of
section 11

AN
ACT

further to amend the Assam Backward Classes Commission Act, 1993

Whereas it is expedient further to amend the Assam  sg No.
Backward Classes Commission Act, 1993, hereinafier referred

to as the principal Act, in the manner hereinafter yppearing;

It is hereby enacted in the Seventy-fourth Year of the

Republic of India, as follows:-

1.

2.

3

(D

@
(3)

This Act may be called the Assam Backward
Classes Commission (Amendment) Act, 2023,

It shal] have the like extent as the principal Act.

11 shall come into force at once.

In the principal Act, in section 3 in sub-section (2),

"

(i)

in clause (b). for the words “a Social Scientist” the

words *a Vice-Chairperson™ shall be substituted.

in clause (d), for the words “Secretary to the
Government of Assam” appearing in between the
words in the “rank of a” and the punctuation mark
“ * the words “Joint Secretary to the Government
of Assam or above” shall be substitted.

In the principal Act, in section 11, in sub-section (1), the

words “and shall, at the expiration of ten years from the

coming into force of this Act and every succeeding
period of ten years thercafter” appearing in between the
words “at any time” and “undertake” shatl be omitted.

XV of 1993

GEETANJALI DAS SAIKIA,

Secretary,

Legislative Department, Dispur.
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